IN THE CEN TRAL ADMENISTRATIVE TRIBINA é
DRINCIP AL BENCH . /

0.4s No, 78/199C

New lhi, dated the 26th May, 1994

Hon'ble Sh, 3.3, idige, Member{A)

Hon'ble Smt. Lakshmi Swaminathan, Membst (J)

Shri G, -Shanmugaraje swaran,
NIMA' Officers, Mess -
153, The Mall,

Mee rut Goatonment.

T\ e se, Hoplicamt.

(By Adwoc'ate. Sh., Madhav Panikar )
Yersus

l. Union of India,
through the becrvuary,
Ministry of Uefence,
Morth Block, New Delhi.

2, U,P,5,0, through the Secretary -
Dholpur House, Shahjzahan Road, '
Ne w Eplhbll

3, Thﬂ Secretary, Deobt.of Perscmel and
Tral\m ng, er J)E‘]b}.

| ... .Bespodents.
(B LvaC ate Sh, J.C Madan, proxy counsel for
Sh,p.H.Ramchasnd ani )

ORNER {ORAL)

{Ho'ble Sh, S.R. adige, Membern{n))

Sh, Madhav Panikar, learned counsel for
the zpplicant sgppeared and states that this application
has become infructuous., Accordingly this application is

ALl smi ssed as withdr awn .

‘//LD?/: . ) % [L"

(L akshr‘n Swaminathan) {5.R. ’udu{ )
Membe r{Judicial) Membe r{A)
sk



